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SHRIINDRAJIT GUPTA: 
SHRl C. JANARDHANAN : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether any progr~ss has been made 
in implementing the eight-point plan enun-
ciated by the Prime Minister in relation to 
the development of Telengana region in 
Andhra Pradesh; and 

(b) the further efforts made to accelerate 
the economic develorment of the Teienllana 
region? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CUARAN SHUKLA) : (al and (b). 
A statement is laid on the Table of the 
House. [Placed in l.ibrary. See No. LT-
2046/69.] 

Decision to Impose President's Rule In 
Manlpur 

890. SHRl SARJOO PANDEY: 
SURl J M. RISWAS : 
SHRI C. JANARDHANAN: 
SHRIISHAQ SAMRHALI : 
SHRI CHANDRA SHEKHAR 

SINGH: 
SHRIYOGENDRASHARMA: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether the Centre has decided to 
impose President'· Rule in Manipur despite 
the fact that the United Front of OJlposition 
parties had majority sUJlport in the Terri-
torial AlSembly and wao prepar.:d to form 
an alternative Government ; and 

(b) if 10, what were the reasons that 
prompted the Centro to take such 
decision? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): Ca) and (bl. 
The Administrator ot Manll'ur pror08ued 
the Assembly on 24th September, 1969. 
Thereafter he had discussions with the per-
son cho,en as leader or the United Front to 
assess the possibilities or forming a stable 
Government in that Union territory. His 
final a •• eosment wao that in the situation as 
developed no party was in a position to pro-
vide a stable Governnlent in Manlpur. In 
the circumstances, the President iaaued an 
or<ler on 16tb October. 1969 luspendina tbe 

provillonl of the Government of Union 
Territories Act, 1963. relating to the legis-
lature and Council of Ministera in Manipur 
for a period of one year and also diuolved 
the Manipur Legislative Assembly. 

Dbargav. CommUtee Report on 
Tel, .. a.8 

891. SHRI ESWARA REDDY: 
SHRI SARJOO PANDEY : 
SHRI C. JANARDHANAN : 
SHRI CHANDRA SHEKHAR 

SINGH: 
SHRI A 1 AL BIHARI 

VAJPAYEE: 
SHRI SHARDA NAND: 
SHR! YAJNA DATI 

SHARMA: 
SHR! JAGANNATH RAO 

JOSHI: 
SHRI BRIJ BHUSHAN LAL : 
SHRI SURAJ BHAN: 
SHRI D. N. PATODIA : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether the Rharsava Committee 
,ct up to 110 into ~urplus of Telengana resion 
has submitted its report; 

(b) if so, what are the main recommen-
dations made by the Committee; and 

(e) what decisions have been taken 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHAR AN SHUKLA): (a) to (c). 
The report of the Dhargava Committee has 
been received and Is beinl examined. 

./ 
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